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(b) if ao. what would be the 
amount of 1uch reduc;tlon; and 

(c) whether the State Governments 
al10 would make a correspondlna re
duction of grants? 

Tbe l>ePUt:,: MJDJRer of FOOd ... 
Arrtculture <Shri M. V. K.rtahnappa): 
(a) Yes. Even now, the policy of the 
Government of India ls to finance 
minor irrigation projects as far as 
possible in the shaPe ot loans only 
and to limit subsidies to construction 
of surface wells. the rate of subsidy 
beln& restricted to 25 per cent. both 
from the Central and the State Gov• 
ernments. The G.M.F. Enquiry Com· 
mlttee bas also recommended that 
subsidies should be reduced and even
tually abolished In respect of Grow 
More FoOd aid. 

(b) The actual extent to which 
subsidies ma:v be continued in res
pect of particular types of schemes, 
ls still under consideration . 

(c) This is a matter for the State 
Governments. 
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Tbe Deputy Mlaiater fll FOOd ad 
A&Tleulture (Shrl M. V. llrlllmappa): 
During 1950-51 an!! 1951·52 when a 
uniform price was fixed both for 
1ate and rail cane . by the Central 
Government an allowance of 7 annas 
per mauud was niade In the su1ar 
price for meet1n1 the cost of trans
port or su1arcane by rail. This a l 
lowance of 7 annas per maund on 
sugar worked out to about 2 annas 4 
Clea per maund o( cane. This year, 
n order to enable the factorlea to 

cover the cbar1es on transport and 
handllr.1 of rail cane, the minimum 
price for rail cane has been fixed at 
a u1utorm rate which Is 2 annas per 
mauud lower than that for 1ate cane. 
Oil!e, "nt prices for rail and 1ate cane 
used to be fixed by the Government 
of Blbar upto 1938-39. 

Mln'IIE GAUOB WAGONS 

388. Shrl 0. M. Trlffdl: (a) Will 
the Minister of Balhrap be pleued 
to state bow many metre-1au1e 
wa,ons are provided with automatic 
vacuum-brakes? 

(b) Why the wagons manufactured 
by the old o. T .  Rallway were not pro
vided with automatic vacuum-brakes? 

(c) What has been the total loe, in 
terms of time on · account of this 
omiuion on all the wa1ons durln1 
the year 1951-52? 

(d) What step, are Government 
takJn1 to make provision for thia 
mechanism in all wai1ons? 

TIie Deputy MJala&er ol Ball
wan aad TrllUIIOrt (Shrl Ai..->: 
(a) 14,715 Metre_ Gau1e Wa1ons 
have been provided with automatic 
vacuum brakes · upto the end ot 
November 1952. 

(b) Watons were hot manufactured 
by the old 0.T. Rallway. 

(c) and (d). There has not been 
any omission. Orders were only is
sued to Metre Gau1e Railway, in 
1950 to make arran,ements to tit 
automatic vacuum brake l'()Ulpment 
to all wa1ons not already so titted. 
The work la planned to be spread 
over a periOd of 5 years. All new 
wa,ons are titted with vacuum brakes. 

RAJABTHAN UNDERGROUND WATU 
BoARD 

389. Silrl Bheekha Bllal: Will the 
Minister of Food aD4 A.a'rleaHure be 
pleued to state: 

(a) the present personnel of 
RaJastban Underground Water 
Board; 

(bl whether any ot the members 
of the Board bas visited the areas 
which are In the grip of water 1carcl-· ty; and · 

(c) the activities of the Board 
since its formation? 

Tbe Depaty Mla!ater of Food aad 
A.crlculture CShrt M. V. Julahuppa): 
(a) A list of the members C1f the 
RaJastban Under,rround Water Board 
is laid on the Table of the Houae. 
[See Appendix V, annexure No. 63:J 

(b) Yes. ThP. Unit fs operatln,i in 
the Jodhpur Dlvi.lon which suffers 
from chronic detlclency of water. 

( c) SiqCJ!. Its inception in Decem .• 
ber. 1949. the Board·· bas coirnructeo 
25 tube-well,. out of which 20 are 
successful. 




